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Ht sraa cits fra oT wea B.     
  

  

  
  

war 458 | Hla, Wear, ferin 19 Tae 2020—aifdee 28, Be 1942 

anfaac at faut 

TAR, aca Tas, WIT 

qa, fear 19 Fase 2020 

we. WH W-3-28-2011-1-Wa(63).—AeTee afrent stfiay, 1995 (seule 16 HY 1995) Hl YN 6 BN Vad 

Ufarat Bl war A cad SU sie ga fay cal safer HH, Wh U-3-28-2011-1-Ts (10), feria 30 FI, 2015 al atfaitaa 

HM EL, WHT WHR, WE, sa faye at afta wai WH-T-3-28-2011-1-Tha (05), ferry 15 HRA, 2011 A 

Frafataa deter awedt 3, stelq— 

  
  

PTA 

sat sifted 4, aie cen wea “431 ARE, 2020" & eam we, sta aa wm ‘31 Ard, 2025” eenfta fru Te. 

Tea oh UM HA A aM SMTeMITa, 
Teen? a, svaraa. 

qe, fear 19 AAA 2020 

FR. Wh U-3-28-2011-1-9. 4nd & Baer & sqede 34g H EVE (3) H ae 4, sa area at afer 
wh. Wh W-3-28-2011-1-ta (63), Rare 19 THA 2020 Sr sist ayer Tae Hh wise SF wagers were feat 
wat @. 

Tea UTS A A ae sneenqan, 
Tarant A, saa. 

Bhopal, the 19th November 2020 

No. F A-3-28-2011-1-V(63).—In exercise of the powers conferred by Section 6 of the Madhya Pradesh Vritti 

Kar Adhiniyam, 1995 (16 of 1995) and in supersession of this department’s Notification No. F A-3-28-2011-1- 

V(10), dated 30th March, 2015 the State Government, hereby, makes the following further amendments in this 

department’s Notification No. F A-3-28-2011-1-V(05), dated 15th February, 2011, namely:— 

AMENDMENT 

In the said notification, for the figures and words “31st March, 2020”, the figures and words “31st March, 

2025” shall be substituted. 

By order and in the name of the Governor of Madhya Pradesh, 
RATNAKAR JHA, Dy. Secy. 
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